
   TWO WHEELER PACKAGE POLICY –ENHANCED COVERS (Endorsement Wording for Add on cover – Engine Protect cover)   THE FOLLOWING ENDORSEMENT IS TO BE ATTACHED TO THE POLICY  WHEN THE “TWO WHEELER PACKAGE POLICY –ENHANCED COVER”  IS PROVIDED WITH ADD ON COVER – ENGINE PROTECT COVER.  TWO WHEELER PACKAGE POLICY –ENHANCED COVER ENDORSEMENT ATTACHED TO AND FORMING PART OF POLICY NO. ____________________________________  Additional Premium: _________________  Notwithstanding anything contained to the contrary in the within mentioned policy it is hereby declared and agreed that subject to the insured having paid the Additional premium as applicable the cover under Section I of the within mentioned policy is hereby extended to the effect that in the event of any partial loss claim admissible under this policy towards the loss or damage to the vehicle including its engine and / or its parts or gear box assembly due to ingress of water due to any reason (hydrostatic lock) or due to leakage of oil or lubricants (including coolant) due to any external accidental means shall be payable.   Subject to the condition that the above said coverage shall be applicable only for any two partial loss claims admitted and payable under the policy relating to accidents during the policy period.   Subject otherwise to the terms, conditions, limitations and exceptions of this policy. 
 
 
                                                                Duly Constituted Attorney   


